IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :17-06-2025
Date 17.06.2025

Order
WP (C) - BTBEKANANDA Dtd. (Seat
L ]46354/2025/17.06.2025 1) ¢470/2025 |uAHAPATRA -0 2025-06- No-)
13
Order
COURT
WP (C) - SATYAPRIYA Dtd. (Seat
2 |46356/2025(17.06.2025 |1 0ol c.o. NO. 2 |gous 1 Noo)
OLD
31
Order
COURT
WP (C) - HRUDANANDA Dtd. (Seat
3 |46360/2025(17.06.2025 | ) o0 S e c.o. NO. 2 |gous 1 Nom)
OLD
31
Order
COURT (Seat
WP (C) - HRUDANANDA Dtd. WRIT ©
4 46362/2025117.06.2025 11 6550/2025 MOHAPATRA €.0. NO. 219999-12- |BRANCH-4 [N©
OLD 19)
31
B () - COURT giier (Seat
5 46364/2025(17.06.2025 | b0, |S R BARIK c.o. NO. 2 |go55 1am No-
OLD 19)
31
P (C) COURT gijer (Seat
6 |46366/202517.06.2025 | o0 o |SK SUNDARA  [C.O. T No-
OLD 19)
31
0 () - COURT giier (Seat
7 |46367/2025(17.06.2025 | oo |SK SUNDARA  [C.O. NO. 2 |gous 1 No-
OLD 19)
31
WP (C) - COURT giier WRIT (Seat
8 |46368/2025|17.06.2025 |1/ 070" . BP BAHALI c.o. NO. 2 |0o05 1a- |mmancHa [NO
OLD 46)
31
e (c) - COURT gijer (Seat
9 |46369/202517.06.2025 | o8 0 RK MUKHI c.o. T No-
OLD 46)
13
0 () - COURT giier (Seat
10 |46370/2025(17.06.2025 16029/2025 RK MUKHI C.o. NO. 2 15055 06 No-
OLD 13 40)




WP (C) - COURT giger EEiECH (Seat
11 |46371/2025(17.06.2025 |/coct’o 0, [BK DAS ggb 2 |5025-06- | (DIVISTON TTI)
13 BENCH-2)
WP (C) - COURT giger (Seat
12 146372/2025|17.06.2025 15907/2025 BK DAS NO. 2 0 e 06— No-
OLD 111)
13
Order
13 146374/2025|17.06.2025 |VE(C)= BK DAS EgURg ptd. WRIT éifat
T 16163/2025 ’ 9999-12- |BRANCH-4
OLD 17)
31
WP (C) - COURT giger EEiECH (Seat
14 |46378/2025(17.06.2025 [/ 5570, |SK NAYAK ggb 2 |5025-06- | (DIViSTON Tii)
13 BENCH-2)
WP (C) - COURT giier WRIT (Seat
15 |46379/2025(17.06.2025 | co20”, oIS K NAYAK NO. 2 |Jood 1o lhnaven g INO-
OLD 44)
31
Order
16 |46380/2025(17.06.2025 |"E(C)~ S K NAYAK EgURg btd. WRIT ésfat
V0 15843/2025 * ©19999-12- [BRANCH-7 | °
OLD 44)
31
Order
17 146381/2025|17.06.2025 |VE(C)= S BARIK EgURg ptd. WRIT éifat
Do 16056/2025 © ©19999-12- |BRANCH-8
OLD 29)
31
Order
18 146383/2025|17.06.2025 |"E(C)= S R BARIK ESURg btd. WRIT éifat
PO 16228/2025 * “19999-12- |BRANCH-5
OLD 22)
31
ATA COURT giier (Seat
19 |46384/2025(17.06.2025 |/ 0"°  _  |BPB BAHALI NO. 2 |Jool Lo No-
OLD 22)
31
AT COURT gijer (Seat
20 |46385/2025/17.06.2025 BPB BAHALI NO. 2 . No-
120/2025 9999-12-
OLD 22)
31
S~ COURT giier (Seat
21 |46386/2025(17.06.2025 || g)", 0 |S K BEHERA NO. 2 o0 e No-
OLD 22)
13
WP (C) - COURT giier giiECH (Seat
22 |46387/2025(17.06.2025 |/ 7 oo, |S K BEHERA ggb 2 |5995-12— | (DTVISTON ng)
31 BENCH-3)
Order
23 |46388/2025/17.06.2025 |"E(C)- S K BEHERA ;gURg btd. WRIT éiﬁat
U 15962/2025 ’ 9999-12- |BRANCH-5
OLD 22)
31
ABLAPL— COURT |Order (Seat
24 46389/2025(17.06.2025 | o7 MK MOHANTY NO. 2 |Dtd. BAIL-2  |No-
OLD  |2025-06- 11)




10

Order
25 146390/2025/17.06.2025 |"E(C)- M K NAYAK EgURg ptd. WRIT ésfat
Vo 15147/2025 © “12025-06- [BRANCH-5 |[.o
OLD 47)
13
. COURT giier (Seat
26 |46391/2025(17.06.2025 |- 7, . DR RATH P No-
14 47)
04
S~ COURT giier (Seat
27 |46392/2025(17.06.2025 |/t o IDILLIP SAMAL NO. 2 |gog6 1a- No-
OLD 47)
31
WP (C) - COURT giier WRIT (Seat
28 |46393/2025(17.06.2025 | ;o050 IDILLIP SAMAL NO. 2|5 05e ne- |lmmanchg NO
OLD 19)
13
S~ COURT giier (Seat
29 |46394/2025(17.06.2025 | oo o, [DILLIP SAMAL NO. 2| )5l oo No-
OLD 19)
13
WP (C) - COURT giier giiﬁcn (Seat
30 [46396/202517.06.2025 |10 1080 0 1S K SUNDARA ggb 2 |5995-12 | (DIVISTON Tgi)
31 BENCH-1)
WP (C) - COURT giger WRIT (Seat
31 [46397/2025(17.06.2025 | /01277 0 |S K SUNDARA NO. 2 |go0s 1o lhpanon o |No-
OLD 22)
31
COURT (Seat
WP (C) - SATRUGHAN WRIT ©
32 |46398/2025(17.06.2025 |, 0o |l to T NO. 2 eancHog NO
OLD 16)
WP (C) - COURT giger WRIT (Seat
33 |46399/202517.06.2025 |/ 7 M R SAHOO NO. |09 06 |mRancHa |NO-
14 19)
30
Order
COURT
WP (C) - Dtd. WRIT (Seat
34 [46400/2025|(17.06.2025 | ol o, |S.BISWAL NO. 2 |)00r te- |mRANCH-1 |Nows)
OLD
13
WP (C) - COURT giier giiECH (Seat
35 |46401/2025(17.06.2025 | /co-0", 0 [DIBAKAR SAMAL ggb 2 |9599-12— |(DIVISTON ng)
31 BENCH-1)
WP (C) - COURT giier giiECH (Seat
36 46402/202517.06.2025 | " 0 |DIBAKAR SAMAL ggb 2 |5025-06- | (DIVISTON Tig)
13 BENCH-2)
Order
37 146403/2025|17.06.2025 |"E(C)- B DAS EgURg ptd. WRIT éiﬁat
e 15038/2025 ’ 2025-06- |BRANCH-6
OLD 25)
13
WP (C) - COURT |Order (Seat
38 |46404/2025(17.06.2025 |1, 0" 0, |B DAS NO. 2 |ptd. No-
OLD |2025-06- 25)




13

Order
39 146405/2025|17.06.2025 "B (C)- B DAS EgURg ptd. MRIT ésﬁat
Vo 15443/2025 © ©2025-06- [BRANCH-4 |[.°
OLD 19)
13
A COURT giier (Seat
40 |46406/2025(17.06.2025 942/2025 |P-MOHAPATRA NO. 2 0 e 07— No-
OLD 19)
14
Order
COURT
WA- Dtd. WRIT (Seat
41 |46407/2025|17.06.2025 |50, ., 0, |D.MOHAPATRA NO. 2 | 0°¢ 07— |nppEAL No-2)
OLD
14
WA- COURT giier (Seat
42 146408/2025(17.06.2025 945 /2025 D.MOHAPATRA NO. 2 202507 No-2)
OLD
14
Order
COURT
BLAPL- Dtd. (Seat
43 46409/2025|17.06.2025 [ 20 ", /D K MALLICK NO. 2 | oo o6 No-2)
OLD
09
WA- COURT giier (Seat
44 146410/2025(17.06.2025 929/2025 M.R.ROUTRAY NO. 2 999912 No-2)
OLD
31
WA- COURT giger (Seat
45 |46411/2025(17.06.2025 943/2025 D.MOHAPATRA NO. 2 202507~ No-2)
OLD
14
WA- COURT gijer (Seat
46 |46412/2025|17.06.2025 ;o0 0, D.MOHAPATRA NO. 2 |Jooc_oqe No-2)
OLD
14
WA- COURT giier (Seat
47 |46413/2025/17.06.2025 |, 0 o |D.MOHAPATRA NO. 2 |, 0ot _oq_ No-2)
OLD
14
WA- COURT gijer (Seat
48 |46414/2025|17.06.2025 %o 0 o D.MOHAPATRA NO. 2 | 0oe_o7- No-2)
OLD
14
ABLADL. COURT giier (Seat
49 146415/20251(17.06.2025 6361/2025 MK SWAIN NO. 2 2025-06— BAIL-1 No-
OLD 15)
13
Order
COURT
WA- Dtd. WRIT (Seat
50 |46416/2025(17.06.2025 946/2025 |P-MOHAPATRA NO. 2,055 07— |nppPEAL No-2)
OLD
14
Order
COURT
ABLAPL- Dtd. (Seat
51 |46417/2025|17.06.2025 [ 000 o MR SAHOO NO. 2 | 0oc 6o No-2)
OLD
13
ABLAPL- COURT |Order (Seat
52 |46418/2025/17.06.2025 [ g0 00,0 [MR SAHOO NO. 2 |ptd. No-2)




OLD [2025-06-
13
Order
COURT (Seat
WP (C) - ANUN KUMAR Dtd. WRIT N
53 46419/202517.06.2025  [Tcgr% o0 e A NO. 2|, 0l oo lnmance3 NO
OLD 12)
13
Order
COURT (Seat
WP (C) - ANUN KUMAR Dtd. WRIT ©
54 46420/2025(17.06.2025 [T 2000 e s NO. 2 |gooc 1o lmpancHog NO
OLD 25)
31
Order
COURT (Seat
WP (C) - PRAKASH Dtd. WRIT N
55 |46421/2025/17.06.2025 113495 /5025 CHANDRA DASH NO- 2 15025-06- [BRANCH-5 [N©
OLD 20)
13
Order
COURT
ABLAPL- Dtd. ~ (Seat
56 |46422/2025/17.06.2025 [ -0 ' . [BEN DWIVEDI NO. 2 |) ol e [BAIL-1 |50
OLD
13
P (C) - SANGRAM COURT giger (Seat
57 |46423/202517.06.2025 |/ o0, [KESHARI NO. 2 |gois Nofi)
MOHARANA oLD 3]
Order
COURT
ABLAPL- Dtd. ~ (Seat
58 |46424/2025|17.06.2025 [0 ' |S BARIK NO. 2| ool e [BAIL-1 |50
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
59 |46425/2025(17.06.2025 [0 ' . [RN PARIJA NO. 2|, ol .o No-5)
OLD
13
Order
COURT (Seat
WP (C) - PRASANTA Dtd. WRIT ©
60 146426/2025/17.06.2025 |1 00535005 |kuMaR JENA NO. 2 15025-06- [BRANCH-8 |[NO
OLD 29)
13
— COURT giier (Seat
61 |46427/2025(17.06.2025 [o,/cc o . [HK PANDA NO. 2|, ol o No-
OLD 29)
13
Order
COURT
BLAPL- Dtd. (Seat
62 |46428/202517.06.2025 | oo oo |G SAHOO NO. 2|5 00 ge- [BAIL-2 | 770
OLD
13
WP (C) - COURT giier gEiECH (Seat
63 |46429/2025(17.06.2025 [T/ 00 o [ARPIT SIKDAR ggb 2 |9596-12- |(DTVISION TTB>
31 BENCH-2)
SLAPL- COURT gijer (Seat
64 |46430/202517.06.2025 |, 070 o |G SAHOO T No-
OLD 110)
13
Order
COURT (Seat
WP (C) - ANUN KUMAR Dtd. WRIT -
65 |46431/2025(17.06.2025 [Tcoro o0oc Tamy NO. 2| 00l oo lmancos NO
OLD 47)
13
|66 |46432/2025(17.06.2025 |BLAPL- A DAS (COURT |Order BAIL-1  |(Seat




5336/2025 NO. 2 |Dtd. No-
OLD 2025-06- 14)
13
Order
COURT
WP (C) - Dtd. WRIT (Seat
67 146433/202517.06.2025 15953/2025 H.N.MOHAPATRA NO. 2 9999-12- |BRANCH-1 [No-2)
OLD
31
Order
COURT
BLAPL- Dtd. (Seat
68 146434/2025/17.06.2025 5452/2025 B DAS NO. 2 5025-06- No-2)
OLD
13
Order
COURT
CRLMC- Dtd. CRIMINAL (Seat
69 146435/202517.06.2025 1709/2025 AB MALLICK NO. 2 2025-06- |MISC No-7)
OLD
13
Order
COURT
CRLMC- Dtd. (Seat
70 146436/2025/17.06.2025 1949/2025 MK MOHANTY NO. 2 5025-06- No-7)
OLD
13
Order
COURT
CRLMC- Dtd. (Seat
71 146437/2025/17.06.2025 2026/2025 BB ROUT NO. 2 2025-06- No-7)
OLD
13
Order
COURT
CRLMC- Dtd. (Seat
72 146438/2025/17.06.2025 1991/2025 MD BISWAL NO. 2 5025-06- No-7)
OLD
13
Order
COURT
CRLMC- Dtd. (Seat
73 146439/2025/17.06.2025 2012/2025 SC BISWAL NO. 2 5025-06- No-7)
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
74 |46440/2025|17.06.2025 |00 |SC SUNDARAY NO. 2 | 0 ¢ g [BAIL-1 No—4)
OLD
13
Order
COURT
ABLAPL- Dtd. _ (Seat
75 146441/2025/17.06.2025 6323/2025 SN MISHRA NO. 2 5025-06- BAIL-1 No-4)
OLD
13
Order
COURT
ABLAPL- HEMANTA KUMAR Dtd. (Seat
76 146442/2025/17.06.2025 6363/2025 |TRIPATHY NO. 2 2025-06- No-4)
OLD
13
Order
COURT
ABLAPL- BHABANT Dtd. (Seat
77 146443/2025/17.06.2025 6115/2025 |SANKAR DAS NO. 2 2025-06- No-4)
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
78 |46444/2025|17.06.2025 6129/2025 |1 K DASH NO. 2 0 e _ge- [BAIL-1 No-2)
OLD
10
Order
COURT
BLAPL- Dtd. (Seat
79 146454/2025(17.06.2025 5518/2025 [P K. MOHANTY ggb 2 15025-06- No-2)

13




Order

COURT (Seat
WP (C) - GANESH Dtd. WRIT
80 146462/2025/17.06.2025 1) 5565 /5025 [cHANDRA JENA NO- 2 15025-06- |BRANCH-7 MO
OLD 44)
13
Order
COURT (Seat
WP (C) - GANESH Dtd. WRIT ©
81 146463/2025117.06.2025 |)5395/2025 CHANDRA JENA NO. 2 1)025-06- [BRANCH-6 |NO
oLp |7, 25)
Order
COURT (Seat
WP (C) - GANESH Dtd. WRIT ©
82 146464/2025/17.06.2025 1) 5593/5025 [cHANDRA JENA NO- 219999-12- |BRANCH-8 O
OLD 39)
31
Order
COURT
WP (C) - Dtd. WRIT (Seat
83 |46465/2025]17.06.2025 |1, 00" |H.K.PATRA gg. 5599-12- |BRANCH-2 INoo8)
31
WP (C) - COURT giier WRIT (Seat
84 46466/2025]17.06.2025 |/ o0, [R.K.MOHAPATRA NO. | oos_06- |mmancHog MO
25 29)
13
WP (C) - COURT giier (Seat
85 |46467/2025(17.06.2025 |1 'c1" . M.R.MALLA NO. 25500 1o No-
OLD 29)
31
Order
COURT (Seat
WP (C) - JYOTI RANJAN Dtd. WRIT ©
86 |46468/2025(17.06.2025 |1, 2c0 o0 Can NO. 2|58 oo hemncnog [NO
OLD 17)
07
Order
COURT
BLAPL- Dtd. _ (Seat
87 |46469/2025/17.06.2025 |00 7 . |PK SWAIN NO. 2|5 0% oe. [BAIL-2 | otC
OLD
13
Order WRIT
COURT (Seat
WP (C) - JYOTI RANJAN Dtd. BRANCH ©
88 146470/202517.06.2025 1) 1967/2025 saHOO ggb 2 12025-07- | (DIVISION Til)
07 BENCH-2)
SLAPL. COURT gijer (Seat
89 |46471/2025]17.06.2025 |20 . |PK SWAIN NO. 2 |)5% g [BAIL-1  |No-
OLD 14)
13
Order
COURT (Seat
WP (C) - PRAKASH Dtd.
90 |46472/2025(17.06.2025  |Tcrem oo Lia e NO. 2 |gous 1 No
OLD 14)
31
S~ COURT giier (Seat
91 46473/2025/17.06.2025 | o050 5q,g TAPAN SWAIN N No-
OLD 14)
13
— COURT gijer (Seat
92 |46474/2025]17.06.2025 |20 . |PK SWAIN NO. 2| 0 6. [BAIL-1  |No-
OLD 14)
13
WP (C) — COURT |Order (Seat
93 |46475/2025(17.06.2025 /.ot TAPAN SWAIN NO. 2 |Dtd. No-
OLD  |9999-12- 14)




31

SLAPL. COURT giger (Seat
94 146476/202517.06.2025 5436/2025 L MOHANTY NO. 2025-06— BAIL-1 No-
14 15)
13
S~ COURT giier (Seat
95 146477/2025|17.06.2025 159882025 [APAN SWAIN NO. 2 5650-12- No-
OLD 15)
31
ABLAPL- COURT giier (Seat
96 146478/2025/17.06.2025 [ 70 S0 o |A MOHANTY NO. 2 )00 og_ No-
OLD 15)
13
Order
COURT
ABLAPL- Dtd. _ (Seat
97 146479/2025|17.06.2025 6355/2025 A MOHANTY NO. 2 2025-06- |BAIL 1 No-3)
OLD
13
Order
COURT
98 |46480/2025|17.06.2025 |"E{C)~ B.R.SENAPATT No. 2 Ptd- (Seat
U 15937/2025 |7 . 2025-06- No-3)
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
99 46481/2025(17.06.2025 6330/2025 K DAS NO. 2 202506 No-3)
OLD
13
Order
COURT
WP (C) - Dtd. WRIT (Seat
100 |46482/2025(17.06.2025 16185/2025 B.R.SENAPATI NO. 2 2025-06- |BRANCH-1 No-4)
OLD
13
Order
COURT
ABLAPL- Dtd. (Seat
101 46483/202517.06.2025 [ 00" 7 o |JR SAHOO NO. 2 |Jioc oe_ No—4)
OLD
13
Order
COURT
WP (C) — Dtd. (Seat
102 |46484/2025(17.06.2025 |00 oo, o |A.MOHANTY NO. 2 | 0ot o6 No—4)
OLD
13
WP (C) - COURT gijer giiﬁcn (Seat
103 |46485/202517.06.2025 15734/2025 A .MOHANTY gib 2 2025-06- | (DIVISION Ti;)
13 BENCH-2)
Order
COURT (Seat
WP (C) - TAPAN KUMAR Dtd. WRIT
104 146486/2025|17.06.2025 | 7o 0000 hoay NO. 2 S e o6 |pranchos NO
OLD 20)
13
Order
COURT
WP (C) - Dtd. WRIT (Seat
105 146487/2025/17.06.2025 |1 005 50,5 B-N.MOHAPATRA Ti. 2025-06- |BRANCH-1 |[No-1)
30
Order
COURT
WP (C) - Dtd. WRIT (Seat
106 |46488/202517.06.2025 |20 o, o [B.N.MOHAPATRA Ti. 2025-06- |BRANCH-1 No-1)
30
WP (C) - PRAKASH COURT |Order (Seat
107 146490/202517.06.2025 15239/2025 |CHANDRA DASH NO. Dtd. No-1)




14 2025-06-
23
Order
108 146491/2025|17.06.2025 |VELC)= S.K.BEHERA  |C.O EgURT ptd. (Seat
: : 16211/2025 |7 e : 2025-07- No-1)
14
07
WP (C) - COURT giger WRIT (Seat
109 146492/2025|17.06.2025 15974/2025 PR+ BIPLAB S.|C.O. NO. | io5_06- |BRANCH-6 [NO~
14 35)
23
WP (C) - COURT giier WRIT (Seat
110 |46493/202517.06.2025 | )0 c)7 o [P.K.ROUTRAY [C.0.  NO. |Joo0 oo B o INo-
14 40)
30
WP (C) - COURT gijer WRIT (Seat
111 [46494/2025|17.06.2025 [ =", . |S K NAYAK c.o. NO. oot oe- lmancH-3 MO~
14 28)
13
WP (C) - COURT giger WRIT (Seat
112 [46515/2025(17.06.2025 |co" " o [BALARAM SINGH C.O. NO. o o6 |lmmancho7 NOT
14 44)
13
Order
COURT
CRLREV- Dtd. CRIMINAL |(Seat
113 |46516/202517.06.2025 |27 00 D NAYAK c.o. Tg. 2025-05- |REVISTON |Nod)
30
Order
COURT
CRLMC- Dtd. (Seat
114 |46517/202517.06.2025 |Jo o0 | R DAS c.o. No. DS Nood)
14
13
COURT Order
115 [46518/2025|17.06.2025 | CHE~ B N SARANGI [C.O NO btd. (Seat
: : 668/2025 T : 2025-05- No-4)
14
05
Order
WP (C) - DR. JITENDRA Dtd. WRIT (Seat
116 146346/2025|17.06.2025 |1 0519/ 9025 [KuMAR LENKA | CONERAL 2025-06- [BRANCH-8 gg;
13
Order
(Seat
WP (C) - Dtd. WRIT ©
117 |46347/2025(17.06.2025 | Tcon"  MANAS PATI GENERAL 095-06- |BRANCH-6 gg)
13
Order
(Seat
CMP- SATPRIYA Dtd.
118 146348/2025/17.06.2025 866/2017 SAMANTA GENERAL 2017-09- No-
25)
12
WP (C) - SARBESWAR ggigement WRIT (Seat
119 146349/2025/17.06.2025 |, co0 /5017 |saHOO GENERAL 2025-03- |BRANCH-8 gg;
04
. (Seat
WP (C) - NRUPA SEKHAR Entire ©
120 |46350/2025(17.06.2025 5474/2002 |MAHAKUD GENERAL Document gg)
WP (C) - NRUPA SEKHAR Judgement (Seat
121 146351/2025/17.06.2025 5474/2002 |MAHAKUD GENERAL Dtd. No-




2002-12- 39)
12
Order
BLAPL- CHHABI IAL Dtd. (Seat
122 |46382/202517.06.2025 |0 oo |8 GENERAL Do25-06. [BAIL-2 o2
13
FAO- MANOJ KUMAR giger MISC. (Seat
123 (46395/2025(17.06.2025 oo 0o |ha) GENERAL 2025-03- |APPEAL  |°°)
SEC.
26
WP (C) - PRABHAT KUMAR Entire WRIT (Seat
124 146489/202517.06.2025 15872/2025 |SAHOO GENERAL Briof BRANCH-4 Tg;
Order
WP (C) - MANOJ KUMAR Dtd. (Seat
125 [46495/2025|17.06.2025 )0, 2070 00y |pas GENERAL 09506~ No-
19)
13
Order
ABLAPL- OM PRAKASH Dtd. (Seat
126 |46496/2025 [17.06.2025 | /000 o (o GENERAL 09506 No-
19)
17
WRIT
(Seat
WP (C) - BRANCH ©
127 |46352/2025|17.06.2025 |72/ . |B K MOHANTY |GENERAL (DTVISTON Ti5)
BENCH)
CONTC- (Seat
128 |46353/202517.06.2025 | Zoo >0 |B K MOHANTY |GENERAL CONTEMPT | ~°7
MISC.
129 46355/2025(17.06.2025 | 207 S K RATH GENERAL APPEAL (Seat
79/2021 No-2)
SEC.
MISC.
130 |46357/2025(17.06.2025 |FRO” S K RATH GENERAL APPEAL (Seat
80/2021 No-2)
SEC.
MISC.
131 46358/2025|17.06.2025 |F 20~ S K RATH GENERAL APPEAL (Seat
82/2021 No-2)
SEC.
0oJc- (Seat
132 |46359/20251|17.06.2025 13014/1997 S SAMAL GENERAL No-2)
(Seat
WP (C) - WRIT ©
133 |46361/2025|17.06.2025 26844/2020 S HUSSAIN GENERAL BRANCH-1 28)
LAA- FIRST (Seat
134 146363/2025/17.06.2025 62/2018 S P SAHOO GENERAL APPEAL No-14)
JCRLA- CRIMINAL |(Seat
135 146365/2025/17.06.2025 23/2009 OHCLSC GENERAL APPEAL No-1)
(Seat
WP (C) - WRIT ©
136 146373/2025/17.06.2025 15835/2025 H K TRPATHY GENERAL BRANCH-7 EZ)
(Seat
WP (C) - WRIT ©
137 |46375/2025(17.06.2025 |- 2" |B R SENAPATI |GENERAL R ANCH-S gg)
CMP— (Seat
138 |46376/2025(17.06.2025 829/2025 J P KAR GENERAL No-

22)




CRLMC-

(Seat

139 146377/2025/17.06.2025 2042/2025 J P KAR GENERAL No-
22)
WP (C) - giier (Seat
140 [46445/202517.06.2025 g2 >"7 . N K ROUT GENERAL 09505 No-
22)
15
RFA- DHANESWAR Entire FIRST (Seat
141 |46446/2025(17.06.2025 246/2006 |GOUD GENERAL order APPEAL No-3)
Order
WP (C) - Dtd. (Seat
142 [46447/2025|17.06.2025 |1coo0” . INIRANJAN ROUT [GENERAL 09506 Nees)
13
Order
WP (C) - Dtd. (Seat
143 [46448/2025|17.06.2025 | [ 00" o . INIRANJAN ROUT GENERAL 09506~ Noes)
13
Order
WP (C) - Dtd. (Seat
144 |46449/202517.06.2025 | oot INIRANJAN ROUT |GENERAL 09506 Nees)
13
Order
WP (C) - Dtd. (Seat
145 [46450/2025|17.06.2025 | [ 50", 0 INIRANJAN ROUT GENERAL 09506~ Noes)
13
Order
(Seat
WP (C) - Dtd. WRIT ©
146 |46451/202517.06.2025 | /o020, INIRANJAN ROUT |GENERAL 095-06- | BRANCH-4 Tg)
13
Order
147 |46452/2025|17.06.2025 |[CDAPL- A. K. MOHANTY |GENERAL btd. éifat
: : 5445/2025 ) ) 2025-06-
19)
13
Order
148 |46453/2025(17.06.2025 |PLAPLT A. K. MOHANTY |GENERAL ptd. Iéifat
: : 5443/2025 . . 2025-06-
19)
13
Order
(Seat
ABLAPL- Dtd.
149 |46455/2025|17.06.2025 [,2.°77 . INIRANJAN ROUT (GENERAL 09506 No-
19)
13
Order
CRLMC- SRIKANT KUMAR Dtd. (Seat
150 146456/2025/17.06.2025 1987/2025 |BARIK GENERAL 2025-06— No-
19)
13
Order
(Seat
WP (C) - Dtd. WRIT ©
151 |46457/202517.06.2025 |/, 070 o INIRANJAN ROUT |GENERAL 025-06- |BRANCH-1 gi)
13
Order WRIT
WP (C) - Dtd. BRANCH (Seat
152 |46458/2025|17.06.2025 |1 /0", . [NIRANJAN ROUT (GENERAL 2025-06- | (DIVISTON Ti;)
13 BENCH-3)
WP (C) - Order WRIT (Seat
153 |46459/2025|17.06.2025 | o0 . INIRANJAN ROUT GENERAL o RRANCH e




2025-06- |(DIVISION |109)
13 BENCH-2)
WP (C) - giier (Seat
154 |46460/2025|17.06.2025 15850/2025 NIRANJAN ROUT |GENERAL 2025-06— No-
109)
13
Order
(Seat
WP (C) - Dtd. WRIT -
155 46461/2025|17.06.2025 16079/2025 NIRANJAN ROUT |GENERAL 2025-06- |BRANCH-5 gg)
13
MATA- FIRST (Seat
156 (46497/20251|17.06.2025 39/2024 D SETHI GENERAL APPEAL No-5)
Order
WP (C) - DIGAMBAR Dtd. WRIT (Seat
157 146498/2025/17.06.2025 1o 200 oo |qpenr GENERAL 2025-04— |BRANCH-7 Iilg)—
23
WP (C) - gijer (Seat
158 (46499/2025(17.06.2025 28412/2013 P. L. MISHRA |GENERAL 2019-04— No-
15)
11
Order
(Seat
WP (C) - B. N. Dtd. WRIT -
155 146500/202517.06.2025 13673/2025 |SHADHANGI GENERAL 2025-07- |BRANCH-4 gg)
18
WP (C) - giier (Seat
160 (46501/2025(17.06.2025 12357/2025 B. K. PATI GENERAL 2025-05- No-
27)
16
WP (C) - giier (Seat
161 |46502/20251|17.06.2025 21498/2024 S. C. DAS GENERAL 2024-09- No-
27)
04
Order
CRLMC- Dtd. CRIMINAL |(Seat
162 46503/2025(17.06.2025 | /o-' 07 (-, |G PATRA GENERAL 2024-09- |MTSC No—6)
11
BLAPL- JADUNATH giier (Seat
163 |46504/20251/17.06.2025 5456/2025 |'PRADHAN GENERAL 2025-06- BAIL-1 Tg;
13
Order
(Seat
ABLAPL- JADUNATH Dtd.
164 [46505/2025(17.06.2025 6324/2025 |PRADHAN GENERAL 2025-06— No-
15)
13
Order
WP (C) - Dtd. WRIT (Seat
165 |46506/2025|17.06.2025 |0, -7, , |G PATRA GENERAL 2022-06- |BRANCH-2 |No-9)
30
Order
RPFAM- Dtd. (Seat
166 46507/2025/17.06.2025 |, (o' 0o, |S. PANDA GENERAL 2024-11- No—9)
07
Order
RPFAM- (Seat
167 (46508/2025(17.06.2025 209/2024 S. PANDA GENERAL Dtd. No-9)

2024-11-




07

Order
WP (C) - Dtd. (Seat
168 146509/2025/17.06.2025 10426/2014 M MOHAPATRA GENERAL 2014-009- No-9)
01
Order
ABLAPL- JAYAKRTSHNA Dtd. (Seat
169 [46510/2025(17.06.2025 6357/2025 |MOHAPATRA GENERAL 2025-06- No-9)
13
Order
ABLAPL- JAYAKRTSHNA Dtd. (Seat
170 146511/2025/17.06.2025 6354/2025 |MOHAPATRA GENERAL 2025-06— No-9)
13
Order
ABLAPL- JAYAKRISHNA Dtd. (Seat
171 [46512/202517.06.2025 [ o 1 ATRA GENERAL 02506 Noeo)
13
Order
ABLAPIL- JAYAKRTSHNA Dtd. (Seat
172 [46513/2025 [17.06.2025 (oo o | GENERAL oot o6l Kooy
13
WA- WRIT (Seat
173 |46514/2025(17.06.2025 |1 o 0., |B N SARANGI |GENERAL APPEAL Noe6)
Order
ABLAPL- HIMANSHU KUMR Dtd. (Seat
174 |46519/202517.06.2025 [0 o O GENERAL 02506 Noee)
17
Order
(Seat
ABLAPIL- Dtd.
175 |46520/202517.06.2025 | '~ |S. K. MOHANTY GENERAL 099-03- [BAIL-2 No-
10)
31
Order
WP (C) - MANOJ KUMAR pDtd WRIT (Seat
176 |46521/2025(17.06.2025 |00 2 000 c L GENERAL 7095-06— |BRANCH-6 gz;
17
Order
ABLAPL- SARAT KUMAR Dtd. (Seat
177 |46522/2025(17.06.2025 [0 00,0 (oot GENERAL S0oe 05 No-
26)
27
Order
(Seat
ABLAPIL- Dtd.
178 |46523/2025(17.06.2025 g "7 " o |SUVENDU BARIK (GENERAL 01808~ gg)
27

NIC




